SLP(C) No. 18564 OF 2001

| TEM No. 27 Court No. 2 SECTION XI'T A
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.18564/2001
(From the judgenent and order dated 20/01/2001 in CRP 5414/97
of The H GH COURT OF A.P AT HYDERABAD)
KORADA VENKATARAO Petitioner (s)
VERSUS
STATE OF A.P. & ORS. Respondent (s)
(Wth prayer for interimrelief and office report)

[Alongwith the paper books of S.L.P. (C Nos.21022-23/1997]

Date : 30/09/2002 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE G B. PATTANAI K
HON' BLE MRS. JUSTI CE RUVA PAL
HON BLE MR JUSTICE S.N. VARI AVA
For Petitioner (s) M. Y. Raja Copala Rao., Adv.
For Respondent (s) M. T.V. Ratnam Adv.
M. K. Subba Rao, Adv.
UPON hearing counsel the Court nade the foll ow ng
ORDER
...... L.......T.......T.......T.......T.......T............T....J

Put wup this natter after two weeks, as prayed for by
| earned counsel for the petitioner.

(T.1. Rajput) (Suneet Bal a Sharma)
Court Master Assi stant Regi strar



